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OR REWARDS RECEIVED BY
NAaTiONALS FROM
ForricN CoUNTRIES

*392. SHRI N. K. SHEJWALKAR :
SHRI PITAMBER DAS :
SHRI SUNDAR SINGH

BHANDARI :
SHRI PREM MANOHAR :

Will the Minister of EXTERNAL
AFFAIRS  be pleased to state

T[AWARDs
InDIAN

(a) the names, occupations and
addresses of the Indian nationals who
have received awards or rewards from
foreign countries during the last five
years ;

(b) the name, source and value of
each such reward :

(c) whether the amount of these
rewards has been utilised by some
persons  for political  activity and they
have thus brought to bear foreign
influence upon our political life ; and

(d) if so, what is the
Government thereto 7}

reaction of
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t[THE DEPUTY MINISTER IN
THE MINISTRY OF EXTLERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : (a) and (b) A statement show-
ing such details as are available of foreign
awards received by Indian nationals for
the period 1966, 1967 and 1068 is placed
on the Table of the House. [See Appendix
LXX, Annexure No. 61] Informatior in
respect of 1964 and 1965 is being collected.

(c) It is not generally possible to watch
or control the manner of use of such funds
because on receipt these become the
property of the awardee,

(d) Does not arise.]

MepicaL FaciLrries To DEPENDENTS OF
EmpLOYEES IN DEFENCE SERVICES

f“393. SHRI ABID ALI : Will - the
Minister of DEFENCE be pleased to
state :

(a) whetherit is a fact that the depen-
dents of employees in the Defence Services
are not given medical facilities at Govern-
ment cost as is allowed to the employees
of dGovernmcnt in other Departments;
an

(b) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA) (a) No, Sir.

{b) Does not arise.

ASSESSMENT OF SOUTH AFRICAN NATIONALIST
LEADERS ABOUT ARMED STRUGGLE

*394. SHRI KRISHAN KANT : Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

{(a) whether the Government of India
are aware of the assessment of Southern
African nationalist leaders belonging to
the countries of South Africa, South-West
Africa, Rhodesia, Angola and Mozam-
bique that armed struggle is the only
form of struggle possible for the liberation
of the people there; and

+{ ] English translation.



